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VIEW STATUS ONLINE

Litigant can view the status of the case also online through
various channels created for service delivery.

Settle your case online on virtual courts

Select Department
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VIRTUAL COURTS pelhi{mraffic o ent) CONTACT
No. of Records :- 720 First = Prev n 3 4,5 6 7 8 9 10 Next .Last
21 Case No.: TC/260395/2019 Challan No.: DL23973191016104005 Party Name: SANJAY SINGH YADAV ~ Mobile No.: View
XXXXXX-6019

Offence

Code Act/Section

4541 Driving in speed or manner against the flow of traffic which

is or must be dangerous to the public Motor Vehicle Act,1988

Section: 184-Driving dangerously

Proposed Fine 1000

Case No.: TC/310872/2019 Challan No.: DL18607191021103101 Party Name : SANJAY SINGH ~ Mobile No. : XXXXXX-9433 View

Offence
Code Act/Section Fine

4546 Not displaying number plate / Defective number
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Case Details

Back
Registration No. Reg Cr Case/30/2021
Date of Registration 14-12-2021
CNR RIVCO01-00000050-2021
Challan No. RJG7753210809114004
Challan Date. 09-08-2021 11:40:04
MName RAJESHSINH D ZALA
Received Date 04-12-2021
Verified Date 14-12-2021
Allocated Date 14-12-2021

Date of Proceeding

Offence
Code Offence Act-Section Fine

8590 Driving at excess speed (MMV, HMV) 3fEf 7t &
g.‘sﬁﬂ (MY, HMV) Motor Vehicle Act, 1988
Section: 183(1){(i)-Driving at excessive
speed, eic

Proposed Fine  100.00

W Choose one of the following options

O | wish to pay the proposed fine.

O | wish to contest the case.

© My name or mobile number is incorrect.| wish to pay the fine by verifying Engine No and Chasis No.

© My name or mobile number is incorrect.| wish to contest the case by verifying Engine No and Chasis No.
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Owner Name,  SANJAY SINGH YADAV

Chasis No. MDg==x=sx=s) LSS(4C|OR
Engine No. BG4'""|@

Payee Name: [ same as Owner name.

Payee Name: Enter Payee Name

Payee Mobile Number: Enter Mobile Number Generate OTP

oTpP XXX Verify OTP
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Payment Details

E-Banking

b el o

Credit/Debit Card

| - Select Bank —
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